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11T THE CEITRAL ADMIHI TeATIVE TRPIBULAL, JATIPUFR BEICH, JAIPUR.
DA . 240/97 . Date of order: 3.1, lZS
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Suresh Fumar Sahu ¢ Applicant

1. Unicn of India through Secretary ko the Ministry of Labour, Sove. of
India, New Delhi. |
2. Central Board for Worksrs BEducation, Ministry of Lakbour, Gove. of
India, New Dezlhi.
3. Fegicnal  Dire Zchor, Fegicnal Directorate of Werkers Edusation,
Madrampura, Ajmer Roa&, MajJunl Magar, Jaipur. _ ' |
| ' - .. .Respondents.

Mf.R;D.Tripathi - Counael for applicant
Mr.R.P.Mccna - Counzgel for respondencs.
CORAM:

Hon'ble Mr.Gopal rLluhHJ/ Vice Chairman

Hon'l:le Mr.0.P.Zharma, Administrative Membar.
FEF HOM'BLE MR.QC@AL FRISHNA, VICE CHAIFMAN,

Applicant Shri Suresh Tumar Sahu haz filed thiz applicaktion under

~

of  the Adminisirative Trikunals Act, 19985, mainly zecking a
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direction to the respondents bo consid:sr him for appointment on the post of

Lower Division Clerk (LDC) on the kazis of hiz performance in the requizite

test he2ld parsuant £o bhes notification for khe 3aid st

I

2. Wz have heard the learnsed comnsel for the parties. The counssl for
thz partizs have ajresd (the maitesr being digpozed of at the stage of
admizzicn. The relevant records relating £o the szlectiion for the post of
LDC were called for and peruzsd by us.

2. The facte of the case are as follows. The local Brployment Exchangs
waz requzsted Lo 2end the names of 2ligikle candidates £ the post of LDC

in the office of the Worksrs Elucation Centre at  Jaipur. Ths local

n—>

Enployment  Bxchanys sponsored the names of 14 candidat=a. Out of 14

candidates only 10 candildates btorned wap for written test, Lyps tezt, ctc.

Sukaequently a frech list of  candidates was  vequizitionsd from the
Employment  Bxchangs detaiiing the vequiremenis therzin. Thereafter the
Brployment Exchange s:2nt a iist of 12 candidates who were informsd to
appear for the wrikben test, Lype test and interview on 27.2.97. Only 9
czndidates had  turnsd up for the said teét. The selection committze
revizwing the performance of the ‘candidatzs rzcommendsd that chri Girdhar
Gopal Jangid can be considered for the post, if othorwize snitable. It alsb

recommended thak in the alternabive if Shri Sivdhar Gopal Jangid fails to

report, the nams of the applicant could be considerad.
4. In the circumstances, we direct the vespondents Eo considsr the case
of the applicant for appoinkment a8 LIC in cass Shri Givdhar Gopal Jangid

dses not tmrn wp and the applicant iz found sthzrwize e¢ligikle and he
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5 The 0.2 stands Jdispossed

Adown in the notification

prendix-II.
1 of accovdingly. Mo crdzr as bo costs.
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(Gop;%{Kriéhna) ‘

(0.F.Sharma) .
Adminiatrative Member. Vioe Chairman.
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